RAJYA SABHA |7 December. 2001

THEMINISTER OF STATE OF THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (PROF. CHAMAN LAL GUPTA) : (a) Yes, Sir.

(b) and (c) in a mccting held on 07.11.2001, Government of Karnataka
requested Central Food Technological Rescarch institute. Mysore and Defence
Food Rescarch Laberatory, Mysore to undertake necessary research work in
tlus regard.

Export Potentials for Processed Foods and Marine Products

2025. SHR1 MAN MOHAN SAMAL : Will the Minisicr of FOOD
PROCESSING INDUSTRIES be plcased o slatc :

(a) whether Government have asscssed the potential of various processed
foods and marine products in India for expon,

(b) if so. the details thereof. State-wisc;
(c) the names of food processing units using forcign brand namcs;

(d) whether Orissa has got a very good potential in marine processing
units;

{(c) il so. the mcasurcs taken in this regard: and

(f) thc total number of food processing units with 100 per cent export
oricntation. State-wisc?

THE MINISTER OF STATE OF THE MINISTRY OF FOOD PROCESSING
INDUSTRIES { PROF. CHAMAN LAL GUPTA) : {a) Ycs, Sir.

{b) Comprehcnsive studics have been made on cxport potential of sclect
processed fruit and vegetable products through professional agencics. The
above studics. however, ! do not cover Statc-wisc polcntial.

As regards Marine Fisheries, the harvesting within territorial water is
optimum or more in almost atl the States. Howcever, some of resources of Indian
EEZ viz., Tuna, Perches, Crockers, Carangids cic. arc under exploited.

Aquaculture also has good potential for production and export of shrimp
and prawn (scampi) from brackish water and (reshwater arcas.
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(¢) Dctails arc given in the Statement-I (See below)

(d) Yes. Sir.

(c) This Ministry provides flinancial grant for sciting up techno-

commereially viable marine producls proccssing units.

(D) List of 100% Exporl Oricntcd food processing unils (Stalc-wisc)

approved since July, 1991 is givenin the Statcment-11.

Statement-]

NAMES OF IFOOD PROCESSING UNTES USING FOREIGN BRAND NAMES

L
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M/s Bacardi Martini India Lid.

M/s Scagram Distilleries Lid.

M/s UDV {ndia Lid.

M/s United Distillers India Lid.

M/s Wriglev India Pvi. Lid.

M/s Cadbury India Ltd.

M/s Nestle India Ltd., Punjab (1 unit)

M/s Nestle India Lid.. Goa (1 uil)

Heiny India Lid.. Bangalore (1 unil)

Hindustan Coca Cola Beverages Pvt. Lid.. (28 own planis)

Franchisc Holders of M/s Hindustan Coca Cola Beverages Pvt. Lid..
(24 plants)

M/s Pepsico India Holdings Pyt. Lid.. (18 own plants)
Franchisc holders of Pepsico India Holdings Pvt. Ltd., (22 Plants)

M/s International Bestfoods Lid.. Mumbai (1 plant)
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Statement-H
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STATE WISE LIST OF 100% EXXPORT ORIENTED UNITS

APPROVID SINCE JULY, 1991

{Rs. in Crorcs)

Si.No Siaic Name No. of Approvals  Invesiment
1 Andhra Pradesh 147 1397.00
2 Bihar 2 400
3 Gujarat 57 52900
4 Harvana 4] 368.00
5  Himachal Pradcsh 7 73.00
6 Jammu & Kashmir 2 IR0
7  Karnataka 8 202.00
8 Kcrala H 165.00
9 Madhya Pradesh H 623.00

10 Maharashtra 122 %20.00
11 Orissa : 9 3500
12 Punjab 2 26900
13 Rajasthan 2 207.00
14 Tanul Nadu ™ GOR.(0
15 Tripura 2 100
16 Uttar Pradesh 42 SR3.00
17 West Bengal 22 187.00
18  Andman & Nicobar 3 200
19 Chandigarh. 1 10.00
20 Dadra & Nagar Haveli 3 6.00
21 Declin 8 173.00
22  Daman& Diu i (.00
23 LM&A Islands | 3.00
24 Pondicherry 5 5800
25 Goa H) 180.00

Graxip Tora 751 6X24.00
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